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CENTR&L‘ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPR
CIRCUIT COWRT HEID AT _INDORE

Original Apglication No, 146 of 2003

Indore, this the 12¢h day of May 2003

Hon'ble Shrj R.K, Upadhyaya . Administrative Member.
Hon'ble Shri ALK, Bhatnagar . Judicial Member,

Chhotela} Tiwari, S/0. Shri Ram

Ratap Tiwari, Aged aboyt 43 years,
Occupation - unemployed, R /o, Near

Railway Station, Giri Niwas, Badnagar,

District - Ujjain (M.p,), *s«  Applicant

(By Advocate o None)
-Lﬁ-r_u&
1, Union of India,
hrough its Secretary,
Raj) Department. New Pelni.
2. The Genera) Manager,

Western Railways, Church Gate,
Mumbai,

3. The Divisional Railway Manager,
Western Railway, Do Batty,

). -+ Respondents

ORDER (Oral)




original application is dismissed for non-prosecution.
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(A K. BHATNAGAR) (R.K. UPADHYAYA)
JUDICIAL MEMBER. ADMINISTRATIVE MEMBER
-
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